
RAJYA SABHA [4 December, 2001] 

In accordance with the provisions of rule 120 of the Rules of 
Procedure and Conduct of Business in Lok Sabha, I am directed to 
inform you that Lok Sabha, at its sitting held on the 4

th
 December, 

2001, agreed without any amendment to the Explosive Substances 
(Amendment) Bill, 2001, which was passed by Rajya Sabha at its 
sitting held on the 20* November, 2001. 

                            ________ 

SHORT DURATION DISCUSSION 

Growing unemployment in the Country - Contd. 
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5.00 p.m. 
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Just one 
minute. 

�� �@ � A$ ��  
�� ��  �ह �? 5	 : %� �	���, B�' �&
� ��)&%��� &� 	�'�� ह� 
�� �& �	��� G� �ह9 ���� ह�* :��� F���& �%8�', 100 &'�� &� ��;, :
&� :��� 
�I'� ह��� ह� �& �ह�) 50 �'

� ��� �'��� &� '��� &�  ��8� ह�* :� ���5 �' �('� 88_ 
&'�� &�  ��� �& �	�� �� �� �	�� 	
 B��� ��� &ह(), �ह �� �'� 	I@S&� ह�* ह�), 
B�' �� घ)�� ����
�� �� 	� ��^ ��U) �� $�5�& 	� � C�� ���&' 'ह 8I&� ह( ) :
��� 
घ)�� 
I��� 	�'� �%G�% 	
 �ह9 ह�* 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Please 
give me a minute. May I have the sense of the House? It is 5 o'clock 
now. There are five Members left.  Shall we continue? 

SHRI PRANAB MUKHERJEE (West Bengal) : Sir, we could 
have continued, but for the Cabinet meeting. We are told that there is 
a Cabinet Meeting at 5 o'clcok. The Minister will have to go there. 
Then, what is the point in continuing the discussion? 

 THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Then, 
can we do like this? Let the present speaker conclude. The hon. 
Minister can give the reply tomorrow. 

SHRI PRANAB MUKHERJEE: We have no problem. But the 
Minister has to attend the Cabinet meeting. Then, how can he be 
present here? 

SHRI M. VENKAIAH NAIDU: The Cabinet meeting is at 5.15 
P.M. We can continue the discussion up to 5.15 P.M. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : So. we 

can continue up to 5.15 P.M.  Mr. Patil, you carry on. 
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): There is 
hardly any time left. The House is adjourned till 11 a.m. tomorrow, the 
5

th 
December, 2001. 

The House then adjourned at eight minutes past five of the clock till 
eleven of the clock on Wednesday, the 5

th
 December, 

2001 
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